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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IANO. 522 OF 2025
IN

ORIGINAL APPLICATION NO. 248/2022

IN THE MATTER OF:

NEWS ITEM PUBLISHED IN THE HINDU DATED 27.03.2022 TITLED
“DIGGING UP THE CHAMBAL™

REPLY-AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1-STATE OF
MADHYA PRADESH TO IA NO. 522 OF 2025 TITLED “APPLICATION
OF DIRECTION” FILED BY CONSERVATION ACTION TRUST AND
DEBI GOENKA

I. Harish Chand Baghel s/o Shri Manak Chand Baghel. aged about 56 years,
presently working at Divisional Forest Officer Morena, do hereby solemnly

affirm and state as under: -
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the facts and circumstances of this case.
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2. The present original application was registered by this Hon’ble Tribunal

in exercise of its suo-moto jurisdiction. The present application is
concerning the illegal mining near the National Chambal Sanctuary

which is resulting in pollution in the area, adversely affecting the

environment and public health.

. That the present reply-affidavit is being filed pursuant to IA No. 522 of

2025 filed by Conservation Action Trust and Debi Goenka. This Hon’ble
Tribunal vide orders dated 01.09.2025 and 27.11.2025 had given time to

the answering Respondent to file their response to the said applications.

. It is pertinent to first set out the prayers sought under [A No. 522 of 2025

as they are essentially directions calling for the State to take steps to

clamp down on the illegal mining in and around Morena town. The

prayers as set out in IA No. 522 of 2025 are as follows:

“In view of the facts and circumstances, this Hon'ble Tribunal may be

pleased to pass the following directions:

a. Direct for setting up of check posts as mandated under Enforcement &
Monitoring Guidelines for Sand Mining, 2020 for continuous
surveillance of illegal mining activities at critical entry and exit points

leading 1o and from Chambal River, near the Forest Department Rest
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bh.

House/Gharial breeding  center and  Morena  1owh (in Madhya
Pradesh) and betnween Sagar pada in Dholpur  district and the
Chambal River (in Rajasthan);

Direct for setting up CCTV surveillance as mandated under
Enforcement & Monitoring Guidelines for Sand Mining, 2020 near the
Forest Department Guest House /the Gharial breeding center art
Morena, leading to Morena town (in Madhya Pradesh) and along the
Sagar pada — Dholpur road to Chambal River (in Rajasthan);

Direct for usage of drones for monitoring the area at all roads leading
1o Chambal River from Morena on Madhya Pradesh and Dholpur on

Rajasthan side;

d. Direct for deployment of forces that are equipped with appropriate

arms and vehicles to patrol both sides of the River Chambal;

e. Direct for protection of ravines within the Chamal Sanctuary and its

Eco Sensitive Zone for their significant ecological importance;

/. Direct the authorities 1o provide status on sand mining on each of the

location mentioned in the present Application;

g. Pass any other order as this Hon’ble Tribunal may deem fit in the

facts and circumstances of the present case. i
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5. The answering Respondent craves leaves of (his Ion'ble Tribunal to

reply to the present 1A by replying to cach of the prayers which are part

ol the present IA under reply as such:

Ox a. It is submitted that for setting up of check posts and CCTV on the

\‘ . . . .

a' entry and exit points leading to and from Chambal River, ncar the
A -

2, '?;g;]x f Forest Department Rest House/ Gharial breeding Morena town (in

. 'f.’ l’

N < o

MLty Madhva Pradesh). proposals have been sent to the Collector, District

y prop

Morena and Superintendent of Police, Morena for conducting joint
inspection and to earmark places where the check posts can be sct up.
A copy of the letter dated 15.01.2026 has been annexed herewith and
marked as Annexure Al

b. It is submitted that in the Morena District. there is one drone being
used for surveillance. Proposal for the procurement of a new drone has
been submitted to the higher authorities.

¢ At the sanctuary, there are 17 officials posted at Deori, 21 officers are
posted at Ambah/Bhind. 15 officers are posted at Sabalgarh. Apart
from this, 20 Special Action Force (SAF) Jawans have also been
posted at these places. Photographs showing the officers at the
Sanctuary is annexed herewith and marked as Annexure A2,

d. 1t is stated that the answering Respondent has taken various steps to

curb sand mining in the areas and also to protect the ravines. Details
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of various steps taken have also been enumerated in the revised

affidavit dated 08.10.2025 before this Hon’ble Tribunal.

6. That the answering Respondent humbly craves leave of this Hon’ble

?( Tribunal to adduce additional facts by way of additional affidavit as may
]
3?’ x/ be deemed necessary for the proper adjudication of the instant application
\V“ by this Hon’ble Tribunal. \ /Q
DEPONENT
VERIFICATION:

I, the deponent named above, do hereby verify that the contents of the above
affidavit are believed to be true and correct on the basis of the information
derived from the record of the case and nothing material has been concealed

therefrom.

Verified at on this 2% day of '7 ) , 2026 at f’f/hb\_/
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Email ID:- dfotmorcna@mp.gov.in Address:-T0410 IS B i, 'ﬂ‘\hﬂ
AT ALY, fA-476001
a?mzﬁ/mﬂwﬁ/\s*zg ol Taﬂraﬁ/}g’/@//zoze
ufa,
1. AT 2. qford et
fSen g g forem = aegue

fawxr ;- OANo. 24872022 (NGT, Principal Bench) — “Digging up the Chambal” & ATl
# & X TV A TN ATEIE $ AT (PG TorART -3) W IS GFC T
CCTV FURT A gordt ¥rfrg fpe da & g4y #|
TEH :- 1. OA No. 248/2022 — “Digging up the Chambal” HI=g T gRa HfaHIoT,
NGT, Principal Bench Delhi # dfda gaxor
2. TST AT & HRIGH gRr oATd 02.01.2026 & 9T §-FAA
----0000---
Rvaeada Jqy & @, F=dg TgE eRa wIwon, gy @, a5 Reeh #
I TEHIOT OA No. 248/2022 “Digging up the Chambal” & Toger Fa&r & qiRFEafaH
4, g=gahe (v uffa, &g g Jdm S fafaedr) aur 3& & wpfds yar
1 8T ¥ Ay W 3c@aq vd aRaga W FoR fFgEer & fAder i aw g
I UaoT @ T AES & HITH R HUA A EAd 02.01.2026 H TE
fadw ¥u & g frar ¥ fF ST gerAnt — 3 W UG 999 HHIRIG {1 &
Totare HR a9 e e T v affue goaa dew @A) A & fAde
fua wr-Rem aef W &l A6 0 va CCTV IR egavan A & &g
@ fRar R
3¢d GaU # A & 5, @ deX 29l @ T USHe & #Ag TP TTART
Te wHE AN E, ud Aems ¥ 9ad A9 87 § Adda ae ana FR-ge |, @@
Td 3R IERA ¢ IR FER 33y @ oRaea 1 gFamaar aoft @ v
I 3Fd HaY A HOR FPY § &, gfew e wd am fawmer & dqed
Bl 36 ok Td CCTV AR caaedr fafd & v §gaq e Ademor o
T RfFd R 39 T9v # durfas FEdad &g warg ofvd g

o7 ;- STFAGAR \,Q
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Y § 29 I5701-24
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